IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.JApplicant

Date :

06.07.2026

‘ Fee

Notified
amount
to be
paid

1 |s.swAIN |47007/2026 [06.07.2026  |MACA/480/2022 |10 | c |
2 |M.MISHRA 147008/2026|06.07.2026 |MACA/480/2022 |10 | c |
3 |J.RATH 147020/2026 |06.07.2026 |CRLREV/392/2026 |10 | c |
4  |G.D.MALLICK |47021/2026|06.07.2026 |CRLREV/426/2026 |10 | c |
5 |S.BARIK 147023/2026|06.07.2026 |CRLMC/1087/2026 |10 | c |
6 |P.K.LENKA  |47024/2026|06.07.2026 |CRLA/1263/2025 |10 | c |
7 |S.BISWAL 147026/2026|06.07.2026 |CRLMC/3776/2025 |10 | c |
'8 |S.S.JENA 147030/2026 |06.07.2026 |CMP/961/2026 0 | c |
9 |S.MOHARANA |47032/2026(06.07.2026 |CMP/1029/2026 |10 | c |
10 |L.D.SAHU 147033/2026|06.07.2026  |CMP/600/2026 0 | c |
11 |K.C.NAYAK  |47034/2026/06.07.2026 |[MACA/538/2025 |10 | c |
12 |A.K.BARIK  |47035/2026/06.07.2026 |[MACA/711/2025 |10 | c |
13 |S.R.SINHA  |47039/2026(06.07.2026 |WP(C)/19131/2026(10 | c
14 |S K RATH 147041/2026 06.07.2026 [0JC/2299/1993 |7 | CE
15 |L D SAHU 147044/2026 |06.07.2026  [WP(C)/973/2011 |10 | CE
16 |H JENA 147046/2026 (06.07.2026 |WP(C)/8563/2012 |10 | v
117 |s sAHOO 147047/2026 06.07.2026  |[RSA/85/2022 0 | v
18 |p K DASH 147048/2026 |06.07.2026  |[WP(C)/21979/2011 |10 | CE
19 [N ROUT 147054/2026 06.07.2026  |CRLMC/1811/2026 |10 | v
20 |p K DASH 147056/2026 06.07.2026  |ARBP/36/2025 0 | CE
21 M R PADHI  |47057/2026(06.07.2026 |WP(C)/17171/2026[10 | o
22 M R PADHI  |47058/2026(06.07.2026 |WP(C)/19937/2026|10 | S
23 |S MOHARANA |47059/2026/06.07.2026 |[WP(C)/9027/2025 |10 | o
24 |s BISWAL 147060/2026|06.07.2026 |[WP(C)/2063/2026 |10 | R
[SHAKTT ' ' ‘
25 |SHANKAR 47061/2026(06.07.2026  |CRLMC/4901/2025 |10 U
PATRA

26 |R K SAHU 147062/202606.07.2026  |[WP(C)/7551/2026 |10 | o
27 |B N SAHU 147063/202606.07.2026  |[WP(C)/35957/2025/10 | o
28 |L D SAHOO  |47064/2026(06.07.2026 |CMP/1664/2025 |10 | o
29 |R C MALLICK |47065/2026/06.07.2026 |[WP(C)/15943/2026|10 | oo
30 |A K SWAIN  |47066/2026|06.07.2026 |CRLMC/1262/2026 |10 | S
31 |L D PANDA  |47067/2026(06.07.2026 |WP(C)/19792/2026 |10 | v




32 |P s DAS 147068/202606.07.2026  |ABLAPL/7342/2026(10 | v
33 |P s DAS 147069/2026(06.07.2026  |ABLAPL/7344/2026(10 | v
34 |s SAMAL 147071/202606.07.2026 |CONTC/3111/2026 |10 | R
35 |s S PASAYAT [47073/2026(06.07.2026 |WP(C)/18376/2026|10 | v
36 |S S PASAYAT [47074/2026/06.07.2026 |WP(C)/18416/2026|10 | v
SANTOSH ‘ ‘
37 |KUMAR 47083/2026 (06.07.2026  |CRLMC/1945/2026 |10 c
MAHANTY
38 |S.NAYAK 147087/202606.07.2026 |CRLMP/811/2026 |10 | c |
39 |P.K.PARIDA |47088/2026|06.07.2026 |MACA/711/2025 |10 | c |
40 |P.K.PARIDA |47089/2026|06.07.2026 |MACA/810/2024 |10 | c |
41 |[R.DAS 147090/2026 06.07.2026 |CRLREV/373/2026 |10 | c
42 |S.NAYAK 147091/2026 06.07.2026  |TRP(C)/194/2026 [10 | c
43 |N.D.TRIPATHY [47092/2026|06.07.2026 |WP(C)/8770/2026 |10 | c
44 |P.K.JENA 147097/2026 (06.07.2026  |WP(C)/23353/2023 |10 | c |
45 |[R.PATRA |47100/2026 [06.07.2026  |WP(C) /23353/2023 |10 | c |
46 |n SUNDARAY [47106/2026(06.07.2026 |CRLA/114/2012 |10 | v
147 |R K MAHABHOTI [47107/2026(06.07.2026 |WP(C)/24198/2017[10 | S
‘48 AT Do ‘47110/2026‘06.07.2026 ABLAPL/7374/2026’7 ‘ ‘U ‘
149 |P.K.JENA 147112/2026 |06.07.2026 |WA/2861/2023 0 | c
50 [P K SAHOO  |47114/2026(06.07.2026 |WP(C)/24583/2017[10 | v
51 |P R SINGH  [47115/2026(06.07.2026 |CRLMC/427/2023 [10 | CH
52 |R PRADHAN  |47119/2026|06.07.2026 |WP(C)/17508/2009|10 | v
53 |R K SETHY  |47121/2026(06.07.2026 |WP(C)/12438/2022(10 | .
54 |K.MANDAL 147123/202606.07.2026 |[WP(C)/1790/2016 |10 | c |
55 |P R SWAIN  |47124/2026|06.07.2026 |0JC/9645/1997 |7 | v
56 |P K JENA 147130/202606.07.2026  |CONTC/3176/2026 |10 | .
57 |S. SAMAL 147132/202606.07.2026  |WP(C)/19483/2026(10 | c |
58 |S PATTANAIK [47133/2026/06.07.2026 |WP(C)/19286/2026|10 | .
59 |S. SAMAL 147134/202606.07.2026 |[WP(C)/19484/2026(10 | c |
60 |S. SAMAL 147135/2026(06.07.2026  |[WP(C)/19514/2026(10 | c |
61 |S P SAHOO  |47136/2026(06.07.2026 |WP(C)/19111/2026(10 | o
62 |S.SAMAL 147137/2026|06.07.2026  |[WP(C)/19490/2026 |10 | c |
63 |R K SAHU 147139/202606.07.2026  |CRLMC/1888/2026 |10 | o
64 |P LENKA 147141/202606.07.2026  |CRLMP/563/2025 |10 | o
65 |A SUNDARAY |47142/2026|06.07.2026 |CRLMC/2080/2026 |10 | o
66 |D. K. NAIK |47143/2026(06.07.2026 |WP(C)/32494/2024|10 | c |
67 |A TRIPATHY |47144/2026|06.07.2026 |CONTC/3389/2026 |10 | o
68 |B K DAS 147147/202606.07.2026  |CRLMC/1104/2026 |10 | o
69 |S. SAMAL 147148/2026|06.07.2026  |[WP(C)/19455/2026 |10 | c |
70 |B K DAS 147149/202606.07.2026  |CRLMC/1105/2026 |10 | S
71 |S. SAMAL 147150/202606.07.2026  [WP(C)/19457/2026 |10 | c |
72 |J MOHAPATRA |47151/2026(06.07.2026 |MATA/167/2026 |10 | o




73 |s. SAMAL 147152/202606.07.2026  |[WP(C)/19458/2026(10 | c |
74 |P K PARIDA |47153/2026/06.07.2026 |WP(C)/37403/2025[10 | v
75 |s. SAMAL 147154/202606.07.2026 |[WP(C)/19461/2026(10 | c |
76 |s. SAMAL 147155/202606.07.2026 |[WP(C)/19481/2026(10 | c |
77 [N C SINHA  |47156/2026(06.07.2026 |CMP/892/2025 0| v
78 |s. SAMAL 147157/202606.07.2026  |[WP(C)/19500/2026(10 | c |
79 |T. K. NAYAK |47158/2026(06.07.2026 |WP(C)/19840/2026(10 | c |
80 |N C SINHA  |47159/2026(06.07.2026 |WP(C)/7551/2026 |10 | u |
81 |T.K. NAYAK |47160/2026|06.07.2026 |WP(C)/19889/2026(10 | c |
82 |K.K. MOHANTA |47162/2026(06.07.2026 |WP(C)/19525/2026|10 | c |
183 |s. SAMAL 147163/2026|06.07.2026  |[WP(C)/19510/2026 |10 | c |
84 |S. SAMAL 147164/2026|06.07.2026 |[WP(C)/19507/2026 |10 | c |
85 |B BEHERA 147165/2026|06.07.2026  |[WP(C)/37161/2025|10 | SR
86 |S. SAMAL 147166/2026|06.07.2026 |[WP(C)/19506/2026 |10 | c |
87 |S. SAMAL 147167/2026|06.07.2026 |[WP(C)/19503/2026 |10 | c
88 |B K DAS |47171/2026|06.07.2026 |CRLMC/1115/2026 |10 | SR
89 |B K DAS 147173/202606.07.2026  |CRLMC/1103/2026 |10 | CH
90 |K. PARIDA  |47178/2026/06.07.2026 |WP(C)/19777/2026|10 | c |
‘91 ofmTa ‘47180/2026‘06.07.2026 WP(C)/14014/2026‘10 ‘ ‘c ‘
92 |S.PANDA 147184/2026|06.07.2026  |[WP(C)/19523/2026 |10 | c |
93 |M.R.RAUTRAY [47185/2026(06.07.2026 |WP(C)/19172/2026|10 | c |
94 |S. K. NATH |47186/2026/06.07.2026 |WP(C)/19825/2026|10 | c |
95 |S. K. NATH |47187/2026(06.07.2026 |WP(C)/19829/2026(10 | c
96 |A.M.DAS 147188/2026 |06.07.2026  |[WP(C)/19797/2026 |10 | c |
97 |P.K.BHUYAN 47189/2026(06.07.2026 |FAO/170/2019 0 | c
98 géigg SAGAR 149201/2026(06.07.2026 WP (C)/5110/2011 |7 U

99 [one? FUMER 149202/202606.07.2026  |aBLAPL/7314/2026 |7 U

100 [PPANE MR 14720372026 (06.07.2026  |cRLMC/923/2017 |7 U

101 [SooaER 47205/2026(06.07.2026 |CRLMC/2037/2026 |7 U

102 [B. S. SWAIN |47206/2026|06.07.2026 |WP(C)/5110/2011 |7 | v
103 |[T. K. NAYAK [47208/2026|06.07.2026 |WP(C)/19884/2026|10 | c |
104 |A.K.BUDHIA |47217/2026|06.07.2026 |ABLAPL/4299/2026|10 | c |
105 R.K.MALLICK |47222/2026|06.07.2026 |ABLAPL/7271/2026(10 | c |
106 R.K.MALLICK |47223/2026|06.07.2026 |ABLAPL/7272/2026|10 | c |
107 [M.R.SAHOO  |47227/2026/06.07.2026 |ABLAPL/7278/2026 |10 | c |
1108 |Y.DAS 147230/2026|06.07.2026  |ABLAPL/7281/2026(10 | c |
1109 |S.K.SAHU 147232/202606.07.2026  [WP(C)/20311/2026 |10 | c |
110 |G.R.PATRA  |47238/2026 (06.07.2026 |ABLAPL/4394/2026|10 | c |
111 |[S.K.BARAL  |47239/2026(06.07.2026 |ABLAPL/4770/2026|10 | c |
112 R.MOHANTY  |47240/2026(06.07.2026 |ABLAPL/5039/2026|10 | c |




113 |A K PANDA  |47245/2026/06.07.2026 |WP(C)/19205/2026 |10 | c |
114 A K PANDA  |47247/2026/06.07.2026 |WP(C)/18133/2026|10 | c |
115 |[P.K.ROUTRAY |47249/2026(06.07.2026 |ABLAPL/5851/2026(10 | c |
1116 |S.BARIK 147250/202606.07.2026  |ABLAPL/5962/2026(10 | c |
1117 |S.NAYAK 147251/2026|06.07.2026 |ABLAPL/6257/2026 |10 | c |
118 |A.K.MOHANTY [47252/2026/06.07.2026 |ABLAPL/6301/2026[10 | c |
119 |A.K.MOHANTY |47255/2026(06.07.2026 |ABLAPL/7047/2026(10 | c |
1120 |K DAS 147259/2026(06.07.2026  |CRLMC/3937/2022 [10 | u |
121 B K SENDHA |47260/2026(06.07.2026 |WP(C)/23353/2023|10 | v
122 [P K JENA 147261/2026|06.07.2026  |[WP(C)/22738/2010 |10 | u |
123 |P.K.JENA 147262/202606.07.2026 |FAO/553/2026 0 | c |
1124 |P.K.JENA 147263/2026|06.07.2026 |FAO/555/2026 0 | c |
125 |S K PARIDA |47264/2026|06.07.2026 |FA/218/1988 0 | SR
1126 |P.K.JENA 147265/2026|06.07.2026 |[FAO/557/2026 0 | c |
127 |S K PRADHAN |47266/2026(06.07.2026 |WP(C)/2555/2014 |10 | SR
128 |P.K.JENA 147267/2026|06.07.2026 |FAO/558/2026 0 | c |
129 |P.K.JENA 147268/202606.07.2026 |FAO/559/2026 0 | c |
1130 |T K JENA 147269/202606.07.2026  |CMP/592/2015 0 | o
1131 |P.K.JENA 147270/2026 06.07.2026 |FAO/561/2026 0 | c
1132 |P.K.JENA 147271/2026|06.07.2026 |[FAO/702/2026 0 | c
1133 |P.K.JENA 147272/2026(06.07.2026 |[FAO/703/2026 0 | c
1134 |P.K.JENA 147273/2026 |06.07.2026 |[FAO/721/2026 0 | c |
135 R K BARIK  |47274/2026(06.07.2026 |CRLMP/133/2026 [10 | o
1136 |P.K.JENA 147275/2026 |06.07.2026 |[FAO/744/2026 0 | c |
137 R K BARIK  |47276/2026(06.07.2026 |WP(C)/19611/2026[10 | o
138 [P.K.JENA 147277/2026 06.07.2026  |FAO/747/2026 10 | c |
139 [B K MOHARANA 47278/2026(06.07.2026 |CRLMC/1817/2026 [10 | v
1140 |P.K.JENA 147279/202606.07.2026 |FAO/745/2026 0| c |
141 |P.K.JENA 147280/202606.07.2026 |FAO/746/2026 0| c |
1142 |J SAHOO 147281/202606.07.2026 WP (C)/14495/2026 (10 | v
143 |P.K.JENA 147282/202606.07.2026 |FAO/380/2026 0| c |
144 [D K JENA 147283/202606.07.2026 |[WP(C)/17008/2026(10 | I
1145 |P.K.JENA 147284/202606.07.2026 |FAO/518/2026 0| c |
146 |P.K.JENA 147285/202606.07.2026 |FAO/525/2026 0| c |
147 |D K JENA 147286/202606.07.2026  |[WP(C)/17405/2026(10 | v
148 |P.K.JENA 147287/202606.07.2026 |FAO/540/2026 0| c |
149 |P.K.JENA 147288/202606.07.2026 |FAO/549/2026 0 | c |
150 |P K MOHANTY |47289/2026(06.07.2026 |ABLAPL/5774/2026(10 | o
151 [P C DAS 147290/2026|06.07.2026  |[WP(C)/20155/2026 |10 | o
1152 |G C JENA 147291/202606.07.2026 |[WP(C)/10678/2026 (10 | o
153 |A PATTANAIK |47292/2026(06.07.2026 |CRLREV/133/2026 |10 | o
154 |J P KAR 147293/2026|06.07.2026 |[WP(C)/16336/2026 |10 | o
1155 |J P KAR 147294/2026|06.07.2026  |[WP(C)/16252/2026 |10 | o




1156 |J P KAR 147295/202606.07.2026 |[WP(C)/20180/2026(10 | v
1157 |S HUSSAIN  |47296/2026/06.07.2026 |ABLAPL/4798/2026 |10 | v
1158 |A SAHOO 147297/202606.07.2026  |[WP(C)/15807/2026(10 | R
159 |s K PATRA  |47298/2026/06.07.2026 |CONTC/1559/2026 |10 | R
160 B K SWAIN  [47300/2026/06.07.2026 |WP(C)/19945/2026 |10 | v
161 R R NAYAK  |47301/2026(06.07.2026 |CRLREV/279/2026 |10 | R
162 A K ROUT 147302/2026|06.07.2026  |[WP(C)/35372/2025|10 | v
163 |L D SAHOO  |47303/2026(06.07.2026 |RVWPET/115/2024 |10 | u |
164 |S S PASAYAT |47304/2026(06.07.2026 |WP(C)/19532/2026|10 | v
1165 |S S PASAYAT |47305/2026(06.07.2026 |WP(C)/19807/2026|10 | u |
166 |[S S PASAYAT |47306/2026(06.07.2026 |WP(C)/19596/2026|10 | v
167 |S S PASAYAT |47307/2026(06.07.2026 |WP(C)/19590/2026(10 | SR
168 |S S PASAYAT |47308/2026|06.07.2026 |WP(C)/19468/2026(10 | SR
1169 |S S PASAYAT |47309/2026|06.07.2026 |WP(C)/19542/2026|10 | SR
170 |S S PASAYAT |47310/2026(06.07.2026 |WP(C)/19802/2026(10 | SR
171 |S S PASAYAT |47311/2026(06.07.2026 |WP(C)/19601/2026(10 | SR
172 |[R.R.NAYAK  [47312/2026|06.07.2026 |ABLAPL/7253/2026 7 ﬁAggﬁiggs U

173 [R.R.NAYAK  |47313/2026(06.07.2026 |ABLAPL/7322/2026 |10 ﬁAggéiggs

174 |[R.R.NAYAK  |47314/2026(06.07.2026 |ABLAPL/5932/2026 10 ;Aggéiggs

|Total

11713

N I C (Software Team)




